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News Heme captioned "Delbl a HeaVeD 
for eorrupt Policemen" 

3331. SHRI RAM VILAS PASWAN: 
SBRI .~HHANGUR RAM: 
PROF. l\(ADHU DANDA-

VATE· . -, , 

Will the lVIinister of HOME AF AIRS 
be pleased to state: 

(a) whether the attention of Gov-
ernment has been arawn to the :re-
porta appearing lIt Indian ExpreslJ 
dated 16 and 17 August, 1980 under 
the caption "Delhi a -heaven for cor-
rupt policemen" and "The most cor-
rupt are the most efficient' highligh-
ting the money making racket in 
DeJhi POlice; and 

(b) if so, the action taken by Gov-
ernment to imprOVe the sit'Qation? 

'rHE MINISTER OF STATE IN 
THE MINISTRY ·OF HOME AFFAIRS 
(SHRI YOGENDRA M'AKWANA): 
(a) Yes, Sir. 
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(1~) A 'Vigilance Branch is func-
tioning at the' Police Headquarters 
under a Dep'jty Commissioner of Po-
lice. An Anti-Corruption' Branch 
under the Delhi Administration also 
cooduc~s inquiries into complaints of 
corruption against the police person-
nel. A flying squad has been set up 
in Vigilance Branch to loo,k into such 
complaints. A telephone N,.),. 268980 is 
avail&ble to receive such complaints 
fronl the public, who are encouraged 
to lodgt: complairnts in this regard with 
senior police officers. After conduct-
ing preliminary inquiries on the basis 
of specific complaints,· action is taken 
against officers against vvhom a prima-
facie case was established. During the 
period 1··11··79 to 31.10.1980, depart-
mental enquiries were taken up 
against 584 police personnel, and 245 
officials were placed under suspen-
sion. 

Plan to sell 1.5 million pieces 01 Arma-
ments rusting in various places 

3358. SHRI R. Y. GHORPADE: 
Will the Minister of DEFENCE b'! 
pleased to state: 

(a) whether Government plan to 
sell 1.5 mil1ion pieces of light, medium 
and heavy armaments rusting in va-
rious parts of the country; if so, facts 
thereof; 

(b) has proper scrutiny been made 
to ensure that servicable and useful 
armamalts are not disposed of by 
nloking thern 'obsolete' or obsoles-
cent'; 

(c) is there a system ot periodic 
survey for checking the position re-
garding pilferage, storage problem 
and deterioration dUe to weather con .. 
ditions? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI SHIV RAJ V. PATIL): (a) 
As a regular sche,me, action, is being 
taken to dispose of Surplus and obso-. 
lete items of armaments and conneet-
ed . stores. Presently, 1412 item; in 

varying quantities are a~aiting such 
dlsposal. ' . 

(b) Defence Services have a·· well· 
established prc~edure for declaring 
equipment obsolete Or obsolescent. 

(c) .Yes, Sjr. 

PIau. to seD Ught-medlam aad HeavY' 
Armaments 

3359. SHRI CHATURBHUJ: Win 
the Minister of DEFENCE be pleas-
ed to state: 

(a) is it a fact that nearly 15 lakh 
pieces Of light, medium ,-"U heavy 
armaments are plaoned to be sold; 

(b) if so, their estimated value, cri. 
teria for considering them obsolete 
and main guidelines for their disposal; 

(e) \vbether it is a fact that on pre~ 
vious occasions such sales have re-
sulted in heavy losses 'lnd that Ina;,ny 
of such items were made reusable 
by the purchasing countries; and 

(d) if so, the facts and the precau-
tionary steps taken in this regard.? 

'rIfE l\1INISTER OF STATE I'N 
TIlE MINISTRY OF DEFENCE 
(SHRr SHIVRAJ V. PATIL): (a) 
Regular action is being taken to dis-
pose of armaments and connected 
stores l'endered surplus or obsolete. 
Presently 1432 items in varying qUBa-
tities are awaiting disposal. 

(b) The estimated value of such 
stores is approximately Rs. 18 !rul'lM' 

After review of the requ~"'-dael1t 
of llrmarnen ts by the approprIate 
equipment policy committee of the 
various Ser'/tce HQrs periodically, tbe 
armaments which are decided to be 
phased out are categorised as "obso-
lescent" in those cases where the ex-
isting stocks of armaments are to be 
used and as "obsolete" in those cases 
where a decisiOn has been tak~n to 
withdraw the equipment from ser-. 

,vice. ,Certain equipment also becomes 
~avanable for <i~posal "I:~n, l~ the 
.course at service it. is ~ndered ~
.aerviceable. The eq~ipD1ent and .tores 
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